FORM G

INVITATION FOR EXPRESSION OF

INTEREST FOR

M/s MRISHI MARCNDEY INDIA L

IMITED

OPERATING IN REAL ESTATE AT HARYANA

(Under regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along with PAN & | MRISHI MARCNDEY INDIA
CIN/ LLP No. LIMITED
CIN: U45100HR1996PLC124054
PAN: AABCS5815K
2. Address of the registered office First floor at shop on Barada Road,
Near Sandhu Dharam Kanta,
Shahabad Markanda, Shahabad,
District  Kurukshetra, Shahabad,
Haryana, India- 136135.
3. URL of website NA
4, Details of place where majority of fixed assets are| As per the Financial Statement for
located the F.Y 2022-23, the majority of the
Fixed Assets is available in Kundli,
Haryana
5. Installed capacity of main products/ services | NA
6. Quantity and value of main products/ services Latest available Financial Statements
sold in last financial year for the year 2022-23, can be accessed
on request to Resolution Professional
on process email.
7. Number of employees/ workmen 1
8. Further details including last available financial E mail
statements (with schedules) of two years, lists of | (Cirp.mrishimarcndey2@gmail.com)
creditors are available at URL:
0. Eligibility for resolution applicants under E mail
section 25(2)(h) of the Code is available at (cirp.mrishimarcndey2@gmail.com)
URL:
10. | Last date for receipt of expression of interest 07.11.2026
11. | Date of issue of provisional list of prospective 17.11.2026
resolution applicants
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12. | Last date for submission of objections to 22.11.2026
provisional list
13. | Date of issue of final list of prospective resolution| 02.12.2026
applicants
14. | Date of issue of information memorandum, 07.12.2026
evaluation matrix and request for resolution plans
to prospective resolution applicants
15. | Last date for submission of resolution plans 06.01.2027
16. | Process email id to submit Expression of Interest | cirp.mrishimarcndey2@gmail.com
17. | [Details of the corporate debtor’s registration NA

status as MSME.]

Sd/-

Chandradeep Kumar(Authorised Signatory)
Utkrishtha Insolvency Professionals Private(RP)-
In the matter of Mrishi Marcndey India Limited

IBBI Reg. No.: IBBI/IPE-0142/IPA-3/2024-25/50085

AFA Valid Upto 30.06.2027

Registered address; A1/228, Block Al,
Naurji Nagar, Safdarjung Enclave, Delhi — 110029

Note: Due to temporary technical issues with the existing process email ID,
cirp.mrishimarcndey@gmail.com, all CIRP-related communications concerning M/s

Mrishi Marcndey India Limited shall be sent to the alternate email ID
cirp.mrishimarcndey2@gmail.com until further notice.
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FINANCIAL EXPRESS

FRIDAY, OCTOBER 23, 2026

HUHT'-W'“ CONTINENTAL PETROLEUMS LIMITED
L Regd Office: A-2, OPP. UDOYG BHAWAN, TILAK MARG, C-SCHEME, JAIPUR RAJASTHAN 302005
Ref: Tender Notice No. 44/2026-2027 dated 23.09.2026 Sr. No. 08 CIN: L23201RJ1986PLCO03704 » Email: cs.conpetco@gmail.com; conpetco@gmail.com » Website: www.contol.in * Phone No: 0141-2222232
(i). Tender No. 15265111 due on 26.11.2026 EXTRACT OF CONSOLIDATED & STANDALONE UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED ON 30TH SEPTEMBER, 2026 (Rs. In lacs)
In reference to abowve tender, the due date has been extended from 22.10.2026 1o CONSOLIDATED STANDALONE
26.11.2026. All other terms and conditions remain unchanged Particulars 3 manths | Preceding | Corresponding | 6 Months | Corresponding | Previous 3 months | Preceding | Corresponding & Months Corresponding Previous
The corrigendum has been published on website www.ireps.gov.in, Endad 1 months | 3 Months ended Ended b months ended| Year Ended 1 months |3 Months ended Ended & months ended Year
IETE2026 ended in previows year in previows year: ended ended in previows year in previous year ended
SSS GIARIIEN S e BB .30 30-06-2026 30-09-2025  130-09-2026 | 30-09-2095 1 31-03-2026! 30-09-2026 20-06-2026 | 30-00-2025  130-09-2026( 30-09-2025  131-03-202
Un-Audited| Un-Audited| Un-Audited Un-Audited Un-Audited Audited | Un-Audited] Un-Audited |  Un-Audited Un-Audited Un-Audited Audited
FORM G Total income from operations {net) 265108 1300. 76 243157 3595184 4294 41 B485 11 24544 2 1227 61 2409.03 3692.03 424959 224565
0
INVITATION FOR EXPRESSION DF INTEREST FOR Met Profit / [Loss) for the period [before tax, Exceptional
M/s MRISHI MARCNDEY INDIA LIMITED and/ or extraordinary items) 119.15 B2.90 155.32 202.04 24852 480,55 118.97 82.28 154.43 201.24 247 47824
_ OPERKTING IN REAL ESTATE AT HARYANA Net Profit / {Loss) for the period before tay
. ! lafter Exceptional and/ or Extracrdinary items) 119.15 22.90 15532 202.04 24852 A80.55 11887 2228 154.43 200 24 247 478.24
Met Profit / {Loss) for the period after tax
.f'll" | : e 5 et “;’Em ﬂmmﬂﬁlmf 04 LIMITED (after Exceptional and/ or Extracrdinary items) BE.60 6001 108,45 146.60 170.59 340 58 36,42 59.39 107.82 145.8 16953 332,10
_*_""-'P' IR ROTFINES | St g ) & Total Comprehensive Income for the period
AN 6 G L2 . L;:., T:;E%?ﬁmmnﬂ [Comprising Profit/ {Loss) for the period {after tax) and
2 | Address of the regetered offce | First toar at shop on Barada Road, Near Seny octhér Comprehensive Income {after tax) 8660 6001 108.45 146.60 170.59 340, 58 642 59.39 107 82 145.8 169.53 332.10
| Dharam Kanga, Stafabad Markands, Shalsba, Equity Share Capital [Face value per Share Rs.5/- per Share) 473.52 473.52 423.39 473,52 423.39 473,52 47352 473.52 423.39 473.52 42335 473,52
Il:li;1ri;;l1!:!g1| ;F;Eht!lﬂ. Sftahabad. Harana, Reserve excluding Revaluation Reserve
- CaSLL AL Earnings Per Share
3. | URL of webshe Bl . 1
4. | Details of the place whare the majority | As per tha Financal Statemaent for th E_ES": 0.31 0.63 115 L35 1.20 3.60 .31 0.53 1.27 1.54 1.73 3.58
af fivad assets ars lcated: F.Y 2002-23, the mayarity of the Fixed Asssts is Diluted 0.91 0.63 1.15 1,55 1.80 3.60 091 0.63 1.27 1.54 1.79 3.58
g S -:E"ah"!"" Haicl Harpmna Note: (1) The above Unaudited Financial Results of the company for the quarter ended September 30th, 2026 have baen reviewed by the Audit Commitiee and on its recommendation, have been approved by the Board of Directors at its meeting held on 22 October 2026 (21 The Company has
5r:w:5. HERIELAE W S O business segment ‘Lubricants & Greass Manufacturimg & Distribution, Inciner ation Service, Turnkey Projectz (3 Fgures in respect of the previous yearperiod have been rearmanged regrouped wherever necessary 1o comespond with the figures of the current yeariperiod {41 The financial
& [ Quantity 218 valie of main products’ | Latast availabie Fnancial Staements for The Result are prepared in accordance with the companses | Indian Accounting Standards ) Rules, 2015 (as amended) as prezeribed wnder section 133 of the companies act 2013 and ather recognized accounting practices and policies to the extent applicable and in terms of Regelation 33 of the
" | services soic in the test financlal year | year 202223, can be accessed on fequest to SEBI Listing and ather Disclosue Requisements | Reguiations 2015 and SEBI circular dated 5 July, 2016
| | Resalutian Professional on process email For CONTINENTAL PETROLEUMS uMisTgF
7. Mumber of o workmen 1 " ; ; 2
| g T s - — Y oy E y Place: Jaipur Madan Lal Khandelwal {Chairman & Managing Director)
i Further defails, mchudag Bk avaiadle | E mail (inrorishicrs il Sgmsd oo _ .
finarcial staloments (willy schodles) of Date: 22.10.2026 DIN: 00814717
fen yedrs, k=ts of creditors arg avaikable
[aiUAL. N . . _
! Eligil:-lll',' foir rs&ulu!unapp‘:nam:-; undex | E mail (g, mrishimaridey2danad cam)
IHT Sk ([ UCO BANK It b ® UCO BANK
.;.-mlabls .1'
% ‘r;:'rfjr"’ for secelpt o wipression of |07, 11,2026 (7 s w1y | - | (Honors your trust) (M anvE fvam ) J_d (Honors your trust)
1. | Date of ssue of pmns.mnal list of (17,11, 2025 :
e ;L?i'rﬂ’:i ;’;ﬁl';“'“'““ ol LS e UCO BANK FARIDABAD SECTOR 28 (1569) BRANCH, SCF 117, HUDA MARKET, SE-E:T'I]HEE lemmmnns HARYANA UCO BANK, PATEL NAGAR {0117) BRANCH, 27, SOUTH PATEL NAGAR, NEW DELHI-110008
T3 | Date of issue of final st ol prospecine | 02.12 2025 Bank has ﬂEﬂldEﬁ lo Break Open the Lockers of the following customers, on Account of Mon - Payrmant of overdue |  [Bank has decided to Break Open the Lockers of the following customers, on Account of Non - Payment of overdue
i . AR gt - to contact th'% CGF‘EEMEU.brE"m within 15 Days of this notice, the lockers will be broken open and the contents held n failed to contact the concemed branch within 15 Days of this notice, the lockers will be broken open and the contents
request for resalutian plans fo the lockers will be dealt withias per bank guidefines. held in the lockers will be dealt with as per bank guidelines.
praspective resolufion appécarnds
15| Last date for submission of resoliion | DEOT 2027 Loc KER D ETA. Ls La'c KER D’ETAI Ls
e T e e e T Ey  Branch | LaskerHoj0nsaSiLi0] Gustomer's Name Due Amount Customer's Address s¥]  Branch [ Locker No.JBrnch30LID| Customer's Name Due Amount Customer's Address
| af Interest L. 1.| Faridabad |AA019 | 1569 |Kamal Ahuja Rs.18,297.86 |881 Sector 31 1.| Patel Nagar | AAO34 | 0117 |Ruiya Mishra & Rs.20,915/-  |26/176 West Patel Nagar
17 ”E'ﬁ"ﬁﬂmt"" Jf'ﬂ“ﬂﬁgmmfv | N Sector 28 + Penal Charges | Faridabad New Delhi R K Mishra + Penal Charges |New Delhi- 110008
| megistratie status as -
Date: 23.10,2026 - = I;iricdahad AADST | 1569 | KumKum Virmani Rs.16,698.26 EETGkEL:ﬂFE p.r:j"'gbﬁ;:d 2. | Patel Nagar | AA0GS | 0117 [ Krishna Sain & Rs.23,025- |28 south Pated Nagar
Pac: Haryaa S8 K Auhariced Sitoy) tor 28 + Penal Charges |Sector 31 Farida New Delh SavitaAnand |+ Ponal Charges | New Deln-110008
in the matter of Mrishi Marcndey India Limited 3.| Faridabad |AAD83 | 1569 |Usha Sardana Rs.23.380.00 | 790 5ector 31
IBBI Reg. No.: 1B8IAPE-0142/1PA-3/2024-25,50085 : 3. | Patel Nagar | AADB3 | 0117 |Parminder Kaur Rs.16,082- |K-108,2nd Fioor Wesl Palel
Sector 28 + Penal Charges | Faridabad . : :
— :ﬂrﬁ!ﬂlﬂﬂﬂﬂwﬂw : : New Delhi Batra & Harjinder + Penal Charges | Nagar New Delhi-110008
diaurii Nagar, Saidariung Enclave, Onibi ~ 110028 4. | Faridabad |AA28T | 1569 |Heeralal Bakshi Re.25423.00 |56 First FInur!F Colony 7. Patel Nagar | AADS6 | 0117 |Rachna Malhotra & Rs.22.081- |14 UA Jawahar Nagar New
Note: Due io temporary technical 1ssues with the existing process amail 10, Sector 28 + Penal Charges Sector 31 Faridabad, g : Dethi-110007
cirp mrishtmarcndey@omall com, a2l CIAP-reiatad communicabions cancerning M's Mrishi New Delhi andeep + Penal Ehﬂ"ﬂﬂﬁ
Marcrdey India Limited shall be sent to 1he atternate emai 10 girp mrishimancndeydigmall com wnbl 5.| Faridabad |BA088 | 1569 |Gaurav Dutta Rs.10,674.00 |1074 Sectorid 5| Patel Nagar | AA0S0 0117 | Raj Kumar Baja) & Rs 22 392/ T8/5 Oid Rajinder Nagar
Turther nolice Faridabad ' it viedny g
Sector 28 + Penal Charges New Delhi Rani Bajaj + Penal Charges | Dethi - 110060
6. | Faridabad |DA296 | 1569 |Chander Prakash Rs.19,939.00 | 1342 Sector 28
: - 6, 0117 |P Nirula & : - | 28/134 West Patel Nagar
Sector 28 Garg + Penal Charges | Faridabad P;;f.,l, 'f.;ﬁ;’ . Hﬂﬂaﬁmﬂ? + PR iﬁfﬁ:" es | New Delhi - 110008 :
XexX Karnataka Bank Ltd. . e
Your Family Bank. Across indla d A L ', "
¥ T.| Faridabad [DA304 | 1569 | ShashiDutta REIDARIN) | I meohees 7.| Patel Nagar | AA105 | 0117 |Indira Yaday Rs.17.991.60 | 7/Z7 South Patel Nagar
Asset Recovery Management Branch | Phone : 011-40591567(Ext-231) Sector 28 + Penal Charges | Faridabad e e + Penal Charaas | Deffi- 110008
B Ry T BT T e win| | 3| Faridabad |EA416 | 1569 |Surya RO System Rs.39,003.00 |796/29 Sector 29 - e e L. e
: . i g : u
New Delhi-110 060 CIN  : LBST10KA1924PLCOD1128 || Sector 28 PVT Ltd. + Penal Charges | Faridabad. P;:f: Eﬁ" eg . EZ;::;%?;““H Nagee C:entr;I Selhi Dglhi
SALE NOTICE OF IMMOVABLE PROPERTY Place: New Delhl Sd,; Branch Head, 4 '
E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and | [ Date: 22.10.2026 UCO BANK, Faridabad Sector 28 (1569) Branch | | 9, | patel Nagar | AA134 | 0117 |Mandeep Kaur Rs.22,054/- | C/6-C Rajouri Garden
Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 New Delhi Chadha + Penal Charges | New Dehi- 110027
read with proviso to rule 9{1) of Security Interest (Enforcement) Rules, 2002, - FORM No. IN
Notice i hare by given 1o public in general and in particular to Borrower(s) and Guarantor (s) @ DB BANK |IDBI Bank Ltd, NMG Dept., NBCC Office |F"-ursuar|:rr:n Fiua 3 suu- :F1r§ '.‘L?cl-Errﬂmm-a 10.| Patel Nagar | AA151| 0117 |Rajni Nijhawan & Rs.31,780 | B/10 South Patel Nagar Delhi
teat the below describad immaovable property morgagedicharged to the secured Creditos, . AR Complex, Block: 2 . 8" Floor, Plate : B, : (inconporation ) Ruies, 2014] _ New Delhi behiti Bismar + Penal Charges | 110008
the Physical Possession of which has been taken by the Authorised Officer of Kamataka HITEEETEEE | East Kidwai Nagar, New Delhi - 110 023 [ Elie i MGt gieie Sl :
Bank Lid, tha Secured Credilor on 04.07,2026, will be sold on "As Is Where is" “As is SHOW CAUSE NOTICE Capital Territory of Delhi” to the “State of Utar| | 11.| Patel Nagar | AA169 | 0117 | SK Mukherjee Rs.16,729/- |G6A /8 1st Floor Wea Karol
Whatis" and “Whatever there is" Basis on 16.11.2026, for recoyery of Rs, 4,89,14,025.00 _ i i e New Delhi + Penal Charges | Bagh New Delhi -110005
[Rupees Four Crore Eighty Nina Lakhs Fourteen Thousand Twenty Five Only] under Borrower: Tulip Telecom Limited HON'BLE REGIOMAL RECTOR, ,
PS Term Loan Ale No. 2257001800026601 siong with futurs interast from 30.08.2026 NORTHERN REGION DIRECTORATE L DELHI| | 12.| Patel Nagar | AA215| 0117 | Harinder Anand Rs.28,750/- | 32/51 WeslPalel
nd ’ Notles 1o the antities Baaals Lot o MINISTRY OF CORPORATE AFFAIRS ga :
Plus costs, due to the Karnataka Bank Ltd, Faridabad Branch, Sco.149, Shopping TN Q:L';::j _:::1';1 pl;irmns ..jm u: 'Mm‘h@:dll i | la:2 v, 200 toor, Py, esnsaya Aayosapa New Delhi + Penal Charges | Nagar Delhi- 110008
£ - ! [ Ban miliated proceadings under the rvie Bank of Inda {Commercia An ek e Lo ; i
ﬁc;mml}r;aﬁr:meﬂfl;;ﬂa?g;?guiil:}n[::t;:l-l agan;ﬂmf Em:::dt.-f;_fft:?r fl':'lu:: Banks—- Treatment of Vilful Defauiters and Large Defauhers) Directions, 2025 dated rwll'uvmterzﬂ- ﬂfﬁﬁn A 13.| Patel Nagar AAZs4 | 0117 | Zaingh Ahmed & Rs.16,148/- 3321 Ranjit Nagar South Patal
Ki Mish istared: Add . FIlEll N 5|].1 5{;'; P ¥ i IHehrr 2025 {"RBIl Master Directions™} agains! the enfities [ persons herain below menboned {"you™™your™) ]  |IN THE MATTER OF THE COMPANIES ACT, New Delhi Naeem Ahmed + Panal Ehﬁl‘!}ﬂﬂ NEQEIFHEW Delhi-110008
iran Mishra, Registe el .ol 1-00L, F-ab, Efos Aparmen, Ul Yand had issued the Show Caise Notics "SCNT) dated Octabar 3, 2026, based cn the Willlul ﬂ'ﬁ Efﬂ'“:u'fg e E““;""”é"ff #ﬁ?E
Place, South Delhi -111}1?19. Also at: Plot No.g8, El}:rcﬂ-ﬂ:: GreelJer Kailash, Part-1, New Defauers Identification Commitiee II' "WDIC IM) s prima faciz view that one or more events of EDHPAH|E5l|"EﬁRFMTinh:|HULE5 24| |14.| Patel Nagar | AAZ76 | 0117 |Ashok Katyal Rs.25.630/ 12/13 Wast Patel Nagar
Cedhi- 110048, (2) Mrs, Kiran Mishra Wio Mr. Adwait Ranjan Mishra, Rio C-2-135 Vipul | | "Wilful Defaull” appearis have involved on the below mentioned critaria: New Delhi + Binal ;:-h New Dlhi- 110008
Khand, Gomfi Nagar, Lucknow, Uttar Pradesh-226001 (3) Mrs. Shweta Mishra Wio | [z poa—r Designation R —— (M FHE MATTER GF TIRUPAT FOUNBRIES L e
Mr. Himanshu Ranjan Mishra, Rio D-28, 3rd Floor, Pamposh Enclave, Greater Kailash, e Tiled — ICIN: uwﬁ%ﬁgﬁﬂﬁ%ﬁﬁgfawmg ms| |15:] Patel Nagar | AA278 | 0117 | Sunita & Seema Rs.17,364/- |H.No16/47 Gali No 4
Part-1, South Delhi-110043, being borrowers! guarantors! co - obligants. ulip Telacom Lim Borrowsr ‘withl default” by a borower shall be | | 'REGISTERED OFFICE AT A-1 KH.NO-200 & New Delhi + Panal Charges | Tank Road Karal Baah
DESCRIPTION OF THE IMMOVABLE PROPERTY: (Retd) Lt. Col. Shri|Promater Director of |desmed io have poowred whan the 2001 MAIN 100 FT ROAD, WEST NATHU Ew ! L : g
- : . Hardeep Singh Bedi, beveroreee dalauls in mesting paymean | COLONY, SHAHDARA, DELHI-110093, INDLA New Delhi 110005
pamg Tulip Telecom Limitad W pary :
All ezt part and parcel of Freehodd Residential Properly, located at entire Basement | LGF Shri Deecinder Sinoh repayment cbligations. to the lender and .F'.FFllcanl Company - -
Bearing No.69, covered area of 1021.50 Sq. ft. with proportionate UDS over theland totally | |5 E:t eepinder Singh| Promoter ! Director . vy rrower has disposed of immovabile mﬁ’fﬁgmhﬂ;g;f gﬁ;‘;‘“ﬁg}gﬁ'rﬂ 16.| Patel Nagar | AA294 | 0117 |Parminder Singh Rs.20,555- | 3013/14-A| Street No.13
sdmeasuring 300 Sq. yards. together with rights over commen areas and amenities, X ' i Bt S il Taha::m B of movable assels provided for the ;l;m_l:-aliﬁh'l 1-;.‘-|_1I|‘!EIC':ED‘:.’-EI_| GE;B?EB;I urvder New Delhi + Penal Charges Ranjeet Nagar Delhi -110008
situsied at Block-C, Greater Kailash. Part-1, New Deiii-110048, belonging to Mrs, Shweta |  |M0use No. G827, New purpose: of securing the cradit facility |  Section 13.of the Companies Acl, 2013 saskng
Mishra. Boundaries: East: Plot o, G-71 West : PlotNo, C.67 ANarth : Road South:| |Friends Colany, New without the approval of the lender. | Lt ol o e foicant] | 17-] Patel Nagar | AA295 | 0117 | Gagan Arora & Rs.21,527/-  |EA/38 Inderpuri
Borsont aes Dethi - 110025 Clausa 3 (1) (oviily (A} (4] Dﬁﬂlf.lﬁll_gflnl&l."ﬂ&--ﬂlllﬁ special resalulisn passed New Delhi Megha Arora + Penal Charges New Delhi -110012
Reserve PricelUpset Price below which the property may not be sold: Rs, 2575500000 ['ron Traders Private| Corporate Guarantor |“wiil defaull” by a guarantor shall be | |iagh e of Auguet. General Mesting beld on - -
[Hamerzes Two Crore Fifly Seuﬁurfl.zhh Filty Ei'-'e rhm";rm anly) Earnest money to be Limited _ of . geamid i have occurred I the guaranior éﬁ;;’fﬁ'ﬁnﬁ?ﬂé& I?EEE%%EE:%‘%E; 18.| Patel Haga‘r AA319 | 0117 | Shashi Oberai & Rs.19. 868 |581 "532 Double ISEDI‘E}I Mew
depositeditendered: Rs. 257550000 {Rupees Twenty Five Lakh Seventy Five E;;IJEE Fﬁ;ﬁﬁ;;ﬂ Tulip Telecom Limited T&mwn:”"ﬁ”[g:mrgﬂ?ﬂﬁn:rﬂ“ e op ,E,Tl}:,'.';’ilsg.;?.n'.-ﬂ ﬁiﬁmm, i New Delhi Sheel Chadha + Penal Charges | RanjitNagar Delhi-110008
TTHL"UEEIFHIF Fi"u"E" Hundred Dl'llfr':l : r R 1 Coenpariies, LNiar Prisdesh || 5
(The borrower's | marlgagor's attention s invibked 1o the prowssions of Sub-section (8) of EJE.I”E{EJJ uﬂ: IHSEIE?. :jraﬁ:E_: Ihﬁ?ﬁﬁqﬁiﬁnﬁﬂiﬁ wﬁﬂﬁ;ﬁﬁ'ﬁ;&;ﬁﬁg ‘-it';'fa‘iﬁ%?ﬁii = P;le ; xﬁ AA3ZI| 0717 | Shashi Kant Sharma + PHE.E:I;;.':#H gg: tf; N:r :]ﬁh?i-uggﬂiﬂzﬂﬁ
Section 13of the Act, In respect of time avallable to redeem (he sacured assel). 10044 iy n movable assels provided for the gurpose | [fof the: Applicant Company may daliver either on ew enal Lharges af
(This Notice shall also serve as Notice under Sub Rule (1) of Rule {9) of Security of sacuring the credit faciity, withaut the | |18 MGA.Z3 portal twwwimea.gauin) by gl [0 ' y West Patel Nagar
Interest Enforcement Rules-2002 to the Borrower/Guarantors) ahri Gopal 3el Vam Additional Director | approval of the lender or has faded in L ::{ia :::]::'l fggl-iah;'!réﬂ 'E.cgfa.— ?fa!ﬁeliﬂzgifhﬁng ki Hag-.qr ARIER) QS $IH. hewalramand & RS.T?:.?:JH gﬁg ?il] 0008 ag
For detailed terms and conditions of sale, please refer tofink in Kamataka Bank’s Website | |4 - 235, Okhla Industiral of commifment 1o the lender ko infusa equity Eﬁﬁﬂmrﬂ h:.-ﬂan :mnmtdmgmg the nE"urEu:r New Delhi aruna + Penal Charges
i.e. www.karnatakabank bank.in under the head “Mega E-Auction on 16.11.2026" Area Phase - |, New| Corporate Guarantor |despite having the abilty to infuge the | JR=ner imerest ant grounds of sppos®an 1o the .
The E-auction will be conducted thraugh portal hitps:iibankauctionsiin/ on 16.11.2026|  |Deini- 110020 oo Treders ety AEOCY ihetasicer hes oo gs:,g:;ag?_ﬂg.,.e.'ﬁm; o2y orstoor| | 21 Patel Nagar | AA325 | 0117 |GM. Kewalramani & |  Rs.20,383)- _|3/30 WestPatel Nagar
from 11:30 am to 12:30 pm with unlimited extension of 05 minutes. The intending bidder s Private Limited E;S.«,g ;;;ﬂd'f;ﬂﬂfg;:ﬂmrl:n}*‘g S T New Delhi Isha + Penal Charges | Delhi - 110008
requirad to register their name at https:‘bankauctions.in/ and get the user Id and (4] brviil (8] R fourteen days from the date af publication of thes :
password free of cost and get online training on E-auction (tentatively on - - : : . E’%‘i;;,a" = camy Io e fapicant Comaeny &) | 221 Patel Nagar | AA346| 0117 | Shyam Sunder Rs.19,889(- |H.No 32.31 Ranjest Nagar
15.11.2026) from Mis.4closure, 605A, 6th Floor, Maitrivanam, Ameerpet, Hyderabad- Since the said SCN vas refumed; nobice is heraby _|:ri'+E~'1_l-:| you b show cavse bo the Bank, ifamy, | Joaiow Mew Delhi + Penal Eharges Meaw Delhi - 110008
500038, Contact Mo.+91-6142000066, 0915160064 E-mail: info@bankauctions.in within 21 [bwenly-one} days from the date of this publication as to why you should not be declared | Ja-1 KH.NO-200 & 200¢1 MAIN 100 FT ROAD.
! : £ pa] and reported fo Credil information Companigs as "Wilful Defaulter”, In case no| |WEST HATHU COLONY, SHAHDARA, DELHI- PR 0117 58/17 WestPatel N
Date : 22.10.2026 For Karnataka Bank Lid | |- hmissionirepresantation against the SCN is recalved within the afarementioned pedod, itwin| [ 110083, INDIA ‘| Patel Nagar | AA411 Amarnath Narang Rs.24,738/- estPaltel Nagar
pr G penod, 1 ” :
Place : Faridabad Chief Manager & Authoriged Officer | | ne presimed that you have nothing to submil Fﬁ;;;&ﬁ;‘ﬁ![;’,ﬁ;:;ﬁ,ﬁ’;m:g New Delhi + Penal Charges | New Delhi- 110008
You may chiain the datailed SCM from the Benk ai NMG Dept, MBCC Office Complex, Block: 2 Sedi- . .
Ath Fiaar, Plate | B, East Kidwal Magar, New Delhi - 110 023, aither In parson or through 2 duly oo mgmﬂﬂ ﬁumnrlﬁur:w 24| Patel Nagar | AA436 | 0117 | Surjeet Singh Rs.22,107/- | 28/17 Wesl Patel Nagar
authorised representaive (by producing the proof of identityl or by email sent to the Bank from e i s i + New Delhi- 110008
your ragstered emal |0 &t harkumas meanagDidhi co.in. This Molica shall ba Ireated a5 valid and Place.Dein DIN: JAT730)2 Now Dethj o Charges
fﬂ:ﬁﬁ;.ﬂfﬁ of the: SCMN upan you, nobsithstanding the detafied SCN is obteined by you from 25| Patel Nagar AA44T | D117 Yogesh Arora & Rs 14.171)- WE S_uutl‘tFatEI Nagar
Yo may nobs thal, Lipon deciaralicn s “Withul Defsultar”, the Bank reservas its right 1o ke sish "I M PO RTANT" New Delhi Ramii Lal + Penal Charges | Defhi- 110008
ackiong pgainstyou, as parexdend BBl guidelines, a5 well as under lavw and contract, T AA350 [ 0117 [Kiran Maihot Re 19447 A SouT Panl
Yours faithfully, : . . | Patel Nagar ran ra 5,19,441/- o atel Nagar
(Hari Kumar Meena, Deputy General managerj| | Whilst care is taken prior to New Delhi + Penal Charges | New Delni - 110008
accept.ance of gdverhsmg 21 Patel Nagar | AA463 | 0117 |Sh. Ram Prakash Rs.26,499- |A-147 Sector19
c B k Ccopy, itis notpossible to verify New Delhi Sharma + Penal Charges | Noida- 20301
$=I'{I éa—s LA B =T2 1 | L O REDEMPTION || | its contents. The Indian | - |t 577 Rajndor oz se 370 Ryt Nogar Gl o
(b bkt ot dbebongbonan L Express (P) Limited cannot Mew Delhi + Penal Charges | New Delhi- 110008
Regional Office: 1-V|p|nkhand, Gomtl Nagar, Lucknow-226010 Esr:l‘;lgt;ei%??it:ﬁfﬁgzzg; 29| Patel Nagar | AA483| 0117 |Uttam Chand Rs.20.520- | H-383 Naraina vihar
Whereas, The undersigned being the Authorized Officer of Canara Bank, ARM Branch Lucknow, appointed under the Act do hereby issue this damageihcurredasgresultof New Delhi Gambhir + Penal Charges WewSei- 110008
notice, under Section 13(8) of the Act read with Rule 8(6) of the SARFAI.ES.I Rules, to you all as under: . . . . : 30| Patel Nagar | AASO7 0117 | Ashok Kumar Rs.7.3801- 120-Ac Ganga Ram Valka
Sl. Name and Address of Borrower / Description of the Inmovable / | Outstanding Amount Date of Demand Notice transactions with companies, New Delhi + Penal Charges | Tilak Nagar New Delni-110018
No. Guarantor/Mortgagor Movable Properties As Per 13(4) bp:te (;f I:o:sessi:n_ associations or individuals
ate of kedemption SRR 31| Patel Nagar | AA540 | 0117 |Khem Chand Rs.19,729/- | 2737 Main Patel Nagar
LUCKNOW VIRAM KHAND [18481] BRANCH advemSlng inits neWSpaperS + P c Mew Dalhi -110008
R New Delhi enal Charges
1. Borrower & Mortgagor: Dr. Reshma Siddiqui D/o EMT of All M.I.G. Residential Plot/House No: or Publications. We therefore
Shri Faried Ahmad Siddiqui R/o 5/324, Viram Khand, E-5/101 Situated Amrapali Scheme, Hardoi recommend that readers 32| Patel Nagar | AAS556 | 0117 |Vikrant Raina Rs.18,562/- | 3197/ Ranjeet Nagar
Gomti Nagar, Lucknow-226010. House No: E-5/101 /Road, Lucknow. X . New Delhi + Penal Charges | Mew Delni- 110008
Amrapali Scheme, Hardoi Road, Lucknow-226003  Area: 146.07 Sq. Mtr. 25.06.2026 make necessary inquiries
Co-Borrower: Mr. Mushtaq Ahmed Siddiqui CERSAI ID: 100001928273 Rs. 10,76,048.70 | (Published Date before sending any monies | [ 33] Patel Nagar | AAS79 [ 0117 |Ravi Chhabra & Rs.20,817)- | 3310 A Ground Floor Ranjeet
S/o Shri Faried Ahmad Siddiqui R/o 5/324, Viram Boundary as per deed: as on 30.09.2026, @ 05.07.2026 ) . ) New Delhi Silky Chhabra + Penal Charges | Nagar Delhi- 110008
Khand, Gomti Nagar, Lucknow-226010. House East: 9 Mtr Wide Road plus subsequent 21.09.2026 or entering Iinto any
No: E5/101 Amrapaii Scheme, Hardol Rosd, West: House No. E-5/112 erest costs and | (Published Date agreements with adlvertisers | [3#] Patel Nagar | AA%84 | 0117 |Nirmala Vals & Rs. 145161 |30 South PatelNagar
uckKnow- (o] . r Ide Roa eXpenseS . . . ' Ind“ Eala vEts + DE”‘II- 110{'03
Guarantor: Mr. Ishtiyaq Ahmad Siddiqui S/o Shri South: House No. E-5/102 12.10.2026 or otherwise acting on an ety ey T TR
Faried Ahmad Siddiqui R/o 5/324, Viram Khand, Name qf Title holder: Dr. Reshma Siddiqui advertisement in any 35| Patel Nagar | AA626 | D117 |Jatinmder Kumar Rs.13,807- | F-204 LaxmiNagar
Gomtinagar Lucknow-226010. House No: E-5/101 D/o Shri Faried Ahmad Siddiqui Mew Delhi Dhir + Penal Charaes | Dethi- 110092
Amrapali Scheme, Hardoi Road, Lucknow-226003 manner whatsoever. g
To comply with the provision of SARFAESI Act, 2002 read with Rule 8(6) of SARFAESI Rules, you all are hereby given a last and final opportunity 36| Patel Nagar | AAG44 | 0117 | Saroj Nangia & Rs.12,068/- |24/32 2nd ; Floor West Patel
to redeem and reclaim the secured assets, which are in possession of the secured creditor, within 30 days from the receipt of this notice, by New Delhi Lajpat Nangia + Penal Charges | Nagar Deihi- 110008
discharging the liability as per 13(4), plus subsequent interest, costs and expenses in full, failing which the sale notice under the Act will be
published in the newspaper specifying one of the following modes mentioned below, to sell the secured assets: 3T.| Patel Nagar | AABSS | 0117 | Renu Luthra Rs.31,5171- |339 Znd Floor West Patel
i. By obtaining quotations from the persons dealing with similar secured assets or otherwise interested in buying assets; or New Dalhi + Penal Charges | Nagar Delhi- 110008
ii. By inviting tenders from the public; or
iii. By holding public auction including through e-auction mode; or 38| Patel Nagar AAG5T | 0117 Gagan Chabra Rs.16,613/- E;S_Iﬂ H;l.l'ﬁ]sﬁt]g‘slel Nagar
iv. By private treaty. New Delhi + Penal Charges i-
A er Seco 134 of the Ack youare entted (o redoem the secured fssls ot any e beor e dte of pubcaoof sle ot i R e Nagar | ACTTA | OTT7 | Ashok Kumar | — 440887 | 1270 Corga oy Vark T
This is WithOl,Jt prejudice to any other rights available to the secured creditor under the subject Act / or any other law in force. New Delhi Archana + Penal Charges IREIGEr EW N 100
. _ - : Place: New Delhi Sd/ Branch Head
Date: 12.10.2026 Place: Lucknow Authorized Officer, Canara Bank Date: 22.10.2026 UCO BANK, Patel Hagar (0117) Branch , New Delhi
epaper.financialexpress.mn‘. . New Delhi . . .
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